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'CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH 3 BANGALORE

QRIGINAL APPLICATION NO,.1649/1994

DATED THIS THE EIGHTEENTH DAY OF JANUARY, 1995.

mr. Juaticerpakq sShyamsundar, vice Cheirman.,

mr. D. Rajasekharen

Confidentisl Assistent -

0/0 Chief Engineer (Construction)

Southern Railwey, 18, Millers Road o
Bangalore - 560 046. . eess Applicant

(By Advocete mr. K.V Shamenna)
Vs.

1..union of Indis represented by the
chief personnel Officer =
Southern Reilway, Park Town
madres~ 600 003, }

2. The Chief Administrative ﬁfficer
(construction), Southern Railwdy .
18, Miliers Road,, Bangalore=560 Q465" -/
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3. The Chief Engineer (Comstruction) ~ "7

Southern Railway, 184 nillargfﬁﬁgé 2T

Bangzlore-560 046, ! g
e 4 L . s g
4. Ssnior Personnel 0fficer (Cthttuctiqp)? o
Southern Railwsy, 18, Millerg Road ==& "«:" 0 - -
Bangalore-560 046. ’ 5% seso Respondents
N L

(By Mmr. AJN. Vanugopal.Gouda,-standiagx,,;;_ Af
Counsel for the Railwsys)

0 R D E R

mr. A.N. VBnugopel Gowde, Standing Counsel
for the ﬁailuays submits that thie applicétion has 5gbome'
infructudus in as much as the applicant'éiprayar for fresh
pésting has since been acésded_to end théiﬂhe ﬁas been

promoted and'poatad to avpiace of his choice. Hr.'k;v: shamenna, -

~---2/-'A' .




1earned counsel for the applicant accept this etatement

and statesthat he does not press this application.

Copy of Southern Railwdy's order no. p(CN)535/1/4 voleS

deted 6.1,1995 produced by the Railway autherities is

placed on record.

2, In the light of the foregoing, this

application is dismissed ag not pressed,
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(P.Ke SHYAMSUNDAR)
VICE CHAIRMAN

CenuafAdm istrative Tribunal
Bangalore Bench
Bangalore

Rk



